Title: Urged the Central Government to take measures for purchasing paddy by the Food Corporation of India (FCI).
MR. SPEAKER: Now the House will take up 'Zero Hour'. Shri Bhan Singh Bhaura.
...(Interruptions)
SARDAR BUTA SINGH (JALORE): Mr. Speaker, Sir, they are misleading the House. ...(Interruptions)
1206 hours
(At this stage, Sardar Buta Singh and some other hon. Members came and
stood on the floor near the Table.)
MR. SPEAKER: Now the House will take up 'Zero Hour'. Shri Bhan Singh Bhaura.
...(Interruptions)

SHRI BHAN SINGH BHAURA (BHATINDA): Mr. Speaker, Sir, | would like to draw the attention of the Government
to a very important matter. The Food Corporation of India has decided recently not to purchase paddy during
current season. ...(Interruptions) This unfortunate decision will affect the farmers in paddy growing areas
particularly in Punjab very badly. Already a large number of marginal farmers had to resort to distress sell. In the
absence of the FCI in the market, the price of paddy has already started falling and peasants are getting not even
the cost price, which will ruin them. Therefore, | urge upon the Central Government to take measures so that the
FCI comes out with a proper plan to purchase paddy, arrest the falling price level and thus save millions of our poor
peasants. ...(Interruptions)

* Not Record

MR. SPEAKER: You asked for 'Zero Hour'. | am taking up ‘Zero Hour' now, but you are not allowing that also. What
is this?

...(Interruptions)
1208 hours
The Lok Sabha then adjourned till Fourteen of the Clock.
(p/1400/rpnyss)
1401 hrs.
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MR. DEPUTY SPEAKER: Please go back to your seats.
...(Interruptions)

SHRI P.H. PANDIYAN (TIRUNELVELI): Sir, allow me to read out the matter under rule 377 in my name.
...(Interruptions)

MR. DEPUTY SPEAKER: Shri Pandian, how can | allow you? First, let the hon. Members go back to their seats. |
will call you later.

...(Interruptions)
SHRI P.H. PANDIYAN (TIRUNELVELI): Sir, you kindly allow me to lay it on the Table. ...(Interruptions)
MR. DEPUTY SPEAKER: The House stands adjourned to meet again tomorrow at 11 a.m.
1405 hours
The Lok Sabha then adjourned till Eleven of the Clock
on Wednesday, August 9, 2000/Sravana 18, 1922 (Saka).



